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Urban and Rural Development (Thirtesnth Lok Sabha) on the Pradhan Mantri
Gram Sadak Yojana (PMGSY).

STATEMENT BY MINISTER AND DISCUSSION IN CONNECTION WITH
TERRORIST ATTACK ON PARLIAMENT HOUSE ON THE
13® DECEMBER, 2001

DR. (SHRIMATI) NAJMA HEPTULLA (Maharashtra): Sir, | just want
to make a submission befors you that while we pay our greatest tributes
and homage to those who have laid down their lives for defending
Parliament, yesterday one more of your security personnel also died, and
the day before yesterday Shri Matbar Singh Negi also died. Sir, | would like
to inform the House that the Chief Minister of Rajasthan, as he has written
to you, has declared to the widow and the dependents of Shri J.P. Yadav
an immediate relief of rupees one lakh, and 25 bighas of fertiie land or an
MIG flat or a relief of rupees four iakhs, a relief of Rs. 1.20 lakhs to his
parents so that they can eamn an interest of Rs, 1,000/~ per month regularly,
a job in the State Government to the widow or the dependent, free
education and scholarship to the dependents, agricultural electricity
connection on a priorty basis to the widow or the dependents, and free bus
passes of Rajasthan State Transport to the widow and dependents. Sir,
you have given Rs. 50,000 from your discretionary fund to all whe died. The
Rajya Sabha has given Rs. B,00,000/- to every one who died from the Rajya
Sabha Watch and Ward. Since Shri Matbar Singh Negi belonged to
Uttaranchal Pradesh, as has been done by the Chief Minister of Rajasthan, |
hope the same would be done by the Chief Minister of Uttaranchal Pradesh
aiso because Shri Matbar Singh Negi laid down his iife for saving us.
Another thing is, Sir, yesterday, while | was In the Chair, hon. Member,
Shri Sangh Priya Gautam, came to me and said that he wanted to give his
one month's salary towards this cause. ! told him that | was also going to
announce that | would also be giving my one month's salary. When there
were Bombay bomb biasts, | remember, Sir, that the Rajya Sabha Members
had given money ...(Interruptions)... ara o |7 g swgafer R, TN Tgw
¥ 5 o qad Refles o2 & for @ 09 Re #1 § ard RPE w® 78 wa amn
uwdf! 1 The amount is not much, but, ultimately, what matters is the
santiment which we want to show to the country through this. We are
obliged to the people who have laid down their lives fighting against
terrorism. Tarrorism has different manifestations. It sometimas comes in
the form of religion, sometimes in the form of language and sometimes in
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some cther form. We shouid resolve 1o fight against terrorism. | have been
taking up these issues internationatly, wherever | have gone. And | want to
put on record today that the country is united as one to defend our
democracy. We have to fight terrorism at every level. This is the only
submission which | want to make. Our heart goes out to the families of
those, who have laid down their lives. They not only saved our fives, but
have also saved our democracy, which is most important 1o us all. Thank
you, Sir. ...finterruptions)...

SMT. SAROJ DUBEY (Bihar): Sir, | associate myself with it
..(Interruptions)...

SHR! 'RAJU PARMAR (Gujarat): Sir, | associate myself with it
...(Interruptions)...

SHR! VIJAY SINGH YADAV (Bihar): Sir, | associate myself with it.
MR. CHAIRMAN: Shri Dina Nath Mishra, ... /interruptions)...

SHRI SATISH PRADHAN (Maharashtra} : Sir, on behalf of the Shiv
Sena Party, | want to say that we have already sent our cheques {0 the
Shiv Sena Leader. ...{Interruptions)...

MR. CHAIRMAN: Al the hon, Members are doing that.
...{Interruptions)... Hon. Members are doing that..finterruptions)...

SHAI SATISH PRADHAN: We have already sent our cheques to
our Shiv Sema Party. ..finterruptions)... From thers they will go to
tha..finterruptions)...

SHR!I GOPALSINH G. SOLANKI (Gujarat) : Some relisf should also
be given (o those who were injured. ...{interruplions)...

MR. CHAIRMAN: That is all right. Now, Shri Dina Nath Mishra,
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SHRI HANSRAJ BHARDWA. (Madhya Fradesh). Hon, Chairrman,
Sir, before | make my points, [ would pay my homage to all the brave
security officers, Watch and Ward officers of this House who have laid down
their lives in the discharge of their duties. Sir, the laudable work which our
Security Forces have done throughout these difficult times has been
appreciated by the nation as a whole. So, our first resolve in this House
should be that whatever and whenaver we debate, we should not bring
these forces into any acrimony or debate, because they are our last cutting
instruments, and, if they are blunted by anyway, thera will be no other
weapon to fight the terrorism. Why | am repeating this is, because, initially
the debate was started at a very, very sound note, but, in between, some
comments were made which | did not like, and even | lost my temper;
normally | do not do it, But, Sir, why | really lost my temper yesterday was
because of this. Whenever | enter Parliament, | see the face of J.P. Yadav
before me. Whenever | see the television, his dead body lying at the
corridor of the House comes before our eyes. What a sacrifice our Watch
and Ward people have made, what a sacrifice our Security Forces have
made, this country will never forget; and there can be no two oOpinions on
this that whatever we and this nation can do for them or for their families,
the gratitude will be too small. So, therefore, our resolve to fight terrorism
emerges from learning a lesson from these security officers.

Sir, the manifestation of terrorism, as Madam Deputy Chairman,
has just now pointed out, has assumed new dimensions all over the world.
India may not have made studies on this, but we know from international
debate on terrorism that the methods, which the terrorism is deploymg now,
have become more graver, more cruel in nature and in its menace. So,
therefore, the nations have to prepare themselves to combat terrorism
according to their own methods. Sir, the conventional methods of terrorism
are no longer in use, America could never dream that one fine morning
they will meetl this kind of an attack from their own aircraft; they were
hijacked; and cruel methods were used against the commanders of the
aircraft, they were brutally attacked; passengers were terrorised; and the
tower which was the symbol of American economy was hit; their pride --
the Pentagon -- was hit; and much more could have happened, if they had
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not shot down the fourth aircraft. This is the type of terrorism the world is
facing. So, therefore, Sir, we should not make it a partisan issue. That is
why, Sir, we deviated from the normal debate which we were having in the
preceding weeks, We immediately requested that on this issue we should
pause, we can resolve our differences and the domastic issues on which we
all differ, later. We are not a society which thinks alike. There are genuine
differences of opinion. But on issues that concemn the nation, we are all
united. Time and again, this country has exhibited this spirit. We have
sean very difficult times in the past and we will exhibit that spirit again, if
there is an occasion. So, that is where we deviated from the normal
debate. We have not compromised on issues. They still remain very valid,
because as Opposition, it is our duty;, we are not sycophants of the
Government; we are no rubber stamps; our duty is to point out faults in the
Government, Dissent is the essence of democracy, and we should learn to
live with this, But when it comas to the national task, we are all united.
This is for which the parliamentary democracy functions. So, it was not a
question of scoring peints from this side or that side. Yesterday, we started
on a debate which must reflect the national resolve, and the world cutside,
particutarly, the forces which want to destabilise this country, must know
that once it comes tc the nation, once it comaes to India, we are all united.
This is only for the sake ol governance that we belong to different parties.
But it is hers, Sir, | would remind the Government of its responsibility,
because the Govermment has a difficult task. We have been in the
Government. And, we know all these problems which the Government is
facing today. Because terrorist attacks started much before, some 20 years
ago. We have made supreme sacrifices fighting terrorism. Mrs. Gandhi did
not compromise on terrorism, She had made a supreme sacrifice to keep
the unity and intagrity of this country; and the country recognisas her as a
great leader. Then, Shri Rajiv Gandhi, during an election campaign was
assassinated. In spite of lack of security, he travelled far and wide in the
country, knowing fully weii that they were after his blood. He also made a
supreme sacrifice to sustain democracy. This vibrant democracy continued
its journey despite these losses. It has been possible because we have the
inner strength to sustain democracy. We are all proud of it. As a matter of
fact, the backbone of our party was broken with the assassination of these
two leaders. In spite of that, the Congress Party resolve to fight tarrorism
continues as before. We will give full support to the Government, if they are
sincere to meet the challenge of terrorism. | am not going to use any word
which will hurt this side or that side of the House. Bul actually we want a
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sincerity of purpose, When we criticise you on small issues, you term it as
disservice to the country. For example, on small issues we have' been
debating the Prevention of Terrorism Ordinance. On this we have several
valid points to make to the Government. But | am sorry 1o say that though |
was a Minister for ten years, | was never consuited by this side, *What are
your views on this Ordinance?" They should have consulted me because |
was the person who had brought forth TADA in this couniry to deal with the
Punjab problem. We never went to the streets and spoke on Television.
Your Ministers are writing articles in newspapers, but they don't come to
fellow parfiamentarians  anrd ask, "What are your objections on this
Ordinance?® If they Fad done it, | couid have falt happy. After all, we are
sitting in the Standing Committes, culting across party lines, we put our
heads together to enact laws. Laws are snacted by debates in Parliament,
but not by making speeches in streets, You must consult your own
colleagues. There are talented peopie in all the parties. You have senior
advocates on this side and on that side. We could have given our
suggestions on the cbjections that were there in the Ordinance. There are
certain weaknesses in it. The Government has agreed to remove some of
them. The press has recorded its objections. | am happy that some of them
have been taken note of, But no Minister has tried to talk to the other side.
Their sincerity has not been reflected in it. Therefore, we opposed it. What
was the charge against the Opposition? They say, "We are not serious in
meeting the threat of terrorism." Sir, with due respect to this Government,
we do not take this as a non-serious issue, or, we are not negligent in our
duty in combating terrorism. We have suffered from it. We have paid a very
heavy price. The country's security forces have shown valour, They have
also made supreme sacrifices. So, we are prepared to discuss with you in
appropriate fora. Why did you avoid the Standing Committee on Home
Affairs? We are discussing alt the Bilis there. This Ordinance could have
been discussed there for two or three days, and we could have given our
suggestions. They want our amendments to be sent to the Home Ministry.
Then they say, "You have not sent your amendments.”. it has never
happened like this. We had also been in the Government. All the
amendmaents are discussed in the parliamentary forum, Whenever there are
difficult laws, you call an all party meating for two or three days and discuss
them. After all, when you deviate from the normal procedure, when you
deviate from the Constitutional norm, you have to make an indepth study in
order 1o give a proper law to your countrymen. You are not only legislating
a law apainst Terrorists, but you are also legisiating it for the community as
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a whole. Our country js not a barbaric civilisation wherein you can catch a
parson by his néck. You have certain civil liberties. You have certain
Constitutional safeguards, These have to be protected. It is here that we
wanted you to consult us. But | am sarry to say that you have not done so.
Ultimately, a time will come when everybody will have to sit and see that the
society doesn't suffer, the common man does not suffer. As a matter of
fact, he is being used to meet the thraat of terrorism. When you fight a war,
only the Army doesn't fight, the civilian population also contributes. When
we had problems in Punjab, many Army Commanders told me,
*Mr. Minister, don't fight a war with Pakistan.” | said, "Why?". He said,
"Because Punjab used to help you in a big way t0o maet the challenges,
threats, from across the border. People are not yet ready 1o join this effon
with the army,” There was a point in it. There was something in it. So,
you have to prepare the country as a whole for an acdventure or a war,
Therefore, that is where our most humble submission and most sincere
desire is that they should take the entire Opposition into confidence before
embarking upon any type of "meeting this threat". They will not refuse you
help. But you are not prepared to take it.

Sir, | speak with anguish. The Prime Minister speaks in what is
known as a ‘birlhday celebration' in Bombay on 12", Was it proper? |f
there was a threat, he should have come to the Chairman or to the Speaker
saying, ‘| have this information®. You may not share it with us, But it was
legitimate that he should have taken the Presiding Officers into confidence if
there is a threat to Parliament. The Presiding Officars are, at least, neutral,
They are umpires. They are just fike referaes. They are neutral. They could
be taken into confidence, You could come much more prepared. | do not
blame the security forces. | am the last person to blame sven the
Government for these lapses because no Government would like to suffer
this type of agony. But it has happened. It is a reality that we have hagd a
narrow escape. It is because of the chivairy of the Watch and Ward
Officers and the Security Officers that we are here today. But what is the
message? | have never seen a Prime Minister speaking in a birthday bash
about the threat to Parliamentl And the next day, it happens! We have
heard from the FICCI speech of the Home Minister that there is a threat to
Parliament. We never knew what type of threat it was. You could shara it
with a few senior leaders of the Opposition. We would have been very
happy to make it a more constructive cooperation. But it was not done. Are
we not entitied to put our grievance in the iobby of the Government? The
Government says, "No, no; they are not sincere in meeting terrorism
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because they are not cooperative on the POTQ." |f this is the attitude, this
vary heavy responsibility of the Government will not be discharged by them.
They are taking things lightly, Therefore, we are agitated. Otherwise, this is a
threat for the nation. Everybody will suffer if Pakistan invades India or
vice-versa. Thersfore, our grievance is that the Government must do its
home task first. | would urge, please do not take me in the sense that | am
a political opponent. | have great admiration for the leaders of this country,
who are at the helm of affairs. They are also doing a difficult task.
Therefore, the first job for this country is, stop this mentality of criticising a
minority of this country. They have made suprema sacrifices, From
whatever we have been hearing in the speeches of the leaders outside, it
appears that there is a tendency to isolate a certain section of the peogple.
Wars are not fought by isolating a section of the people. They have fought
when the country as a whole fought. We cannot go on a war against
Pakistan isolating a part of the community. Therefore, this tendency should
stop. Specially because you are at the helm of affairs, you have to tell your
peopie 10 stop this type of criticism of a section of the people who have
contributed so much for this country's magnificence. Whatever has
happened in the past ...{Interruptions}...

ot va. v, s (FRGve) © wE A7 gT § 9 3w X € A

SHRI HANSRAJ BHARDWAJ: | have read this morning two
aditorials of top national dailies. Cne is the Times of Indla. | pass it on 10
you, | wil not argue on that. You please keep it. ...(Interruptionsy...
Ahluwaligji, | am not saying something which should hurt you. "If you want
to fight a war, you will have to consolidate the strength of the nation
.{Interruptions)...

SHRI 5. S. AHLUWALIA; | have objected ...fInterruptions)... Just a
faew minutes ago, you said that a general told you, "Don't fight because
Punjab is not ready*. You are wrong. Even at the top of terrorism, Punjab
was always ready for the unity of the people of this country,

SHRI HANSRAJ BHARDWAJ: | am not disputing that.
...finterruptions}...

SHRI S. 5. AHLUWALIA: You are unnecessarily trying to create a
confusion among the masses by- saying that Punjab was not ready to
...{Interruptions)...
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SHRI JBON ROY (West Bengal) : You are most partisan.
SHRI HANSRA) BHARDWALL Let him have his full say.

SHR S. 5. AHLUWALIA: | have tolerated that. But, again, you are
raigsing another thing, that some people are raising an issue about &
minority.

You people were saying, the Sikh Uggarwad. Now, when a Muslim
has calied the Mustim Uggarwad, you are reacting to that.
..{interruptions)...You never stopped from saying the Sikh Uggarwad.
...{interruptions)...

SHRI HANSRAJ BHARDWAJ: Mr, Ahluwaliaji, your credentials are
wall known as to what type of a person you are. ...{Interruptions)... | do not
need a certificate from you, You are a* You cannot challenge me. You have
no credential in Parliament, ...{nterruptions)...

SHRI 8.8, AHLUWALIA: Don't call me Hke that, What do you mean
by ...finterruptions)...

THE MINISTER OF RURAL DEVELOPMENT {SHRI M. VENKAIAH
NAIDU). Sir, | take strong objection to this remark. A personal charge
cannot be mads. .. {Interruptions)... Mr. Bhardwaj, you have gone on a very
constructive road. You were speaking for the country. You have taken a
very constructive approach, and right from the Leader of the Opposition,
things are going on in that way. My point is that you have just brought in
the minority factor, which none from the Government side have mentioned
at any staga../interruptions)...

SHRI JIBON ROY: This is the fact of the day...finterruptions)...

SHRI M. VENKAIAH NAIDU: He referred to an article.
...{inferruptions)... Mr. Jibon Roy, | am not arguing with you. | am appealing
to Bhardwaj ji to withdraw the personal comment he made on Mr. S. S,
Ahluwalia. ...fInterruptions)...

SHRI HANSRAJ BHARDWAJ: Mr. Minister, now, you allow me to
say something and tell the hon. Members not to interfere. | am telling you
that | am not moved. ...fnterruptions}...

* BExpunged as orgered by the Chair.
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SHRI JIBON ROY: You are creating a support base within the
country to intervene from outside.
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SHRI HANSRAJ BHARDWAL: Please allow me to say something. |
am subject to corection. | do not accept myself to be a great
parliamentarian. If you want to listen to me, | will speak. Otherwise, | will sit
down. Normally, | do not read editorials. But these days, when we are
discussing it in a sober atmosphere, the Press does matter, whether you
like it or not. Whatever aditorials are written, all senior parliamentarians read
them to know as to what the sense of the Press is. ...(Interruptions)...| am
vary happy o know that you have read it. Let Advaniji also read it, let the
Prime Minister also read it, because, it heips them. | am not the Prime
Minister. | can keep quiet. But if | keep quiet, it does not mean that the
whole nation wil keep quiet, Therefore, what | am submitting is this.
| referred to the General, because, at that time, we were passing through a
very difficult time. | would also like to refer to the speeches made by
Shri Ahluwaligji; what he was speaking at that time. But that was a very
difficuit time. But we are passing through the most difficult time now,
because the occurrences at that time were limited to one place. Now, they
have bacome global, What did the United States of America do? First of all,
they said: "Okay.” They took a national resolve. The Senate approved the
President's action. Then they went o NATO and invoked article 5 of the
NATQ. Thereafter, they came to India, they went to Russia, China and every
other place to consolidate their position before embarking upgn a war on
Afghanistan. What have you done? ...(Inferruptions)...
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SHR!I M. VENKAIAH NAIDU: Sir, before going to that, | appeal to
the hon. Member to withdraw the personal remarks he made against a
fellow Member, Otherwise, the other Members will also stanl speaking in the
same way. ...{Interruptions)...

SHRI HANSRAJ BHARDWAJ: Mr. Minister, Mr. Ahiuwalia does not
need it. Mr. Ahluwalia and we are great friends. You don't need to
intervene. You are not entitled ta../interruptions)... We will sort it out
oursalves,

SHRI M. VENKAIAH NAIDU: If this is the friendship,
.{nterruptions)... If this is the friendship, ...(fterruptions)... If this is the
friendship, ...(Interruptions)...

SHRI HANSRAL BHARDWAJ: No, no; you ask Mr. Ahluwaiia.
...{Tnterruptions)... Mr. Ahluwalia doesn't need ..finterruptions)... Your
intervention as a Minister is uncalled for.

SHRI M. VENKAIAH NAIDU: | am a Member, If you are not going
ta..finterruptions)...

SHRI HANSRAJ BHARDWAJ: And if you want to interfare, you are
not wetcome to do so. ...finferruptions)...

SHRI M. VENKAIAH NAIDU: If you don't want me to be civilised,
thén | leave it 1o you. ,..Jinterruptions)...

GHRI HANSRAJ BHARDWAJ: Sir, Mr. Ahluwalia doesn't need any
attomeay to argue his case. .../interruplions)...

SHRI M. VENKAIAH NAIDU: Sir, it is against the rutes. If you want
me to quote the rule and then raise a point of order, ...(Interruptions)... Sir,
can anybody make a personal allegation like this? ...¢Interruptions)...

SHRI HANSRAJ BHARDWAJ: Mr. Ahluwalia is my friend. | will talk
to him, ...finterruptions)...
SHRI M. VENKAIAH NAIDU: Sir, he made a personal allegation

against him. ...fInterruptions)...He called him, saying He has no business to
talk ...(Interruptions)...

.Expurvaduordoradbﬁytheamk
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SHRI HANSRAJ BHARDWAUJ: No Minister interferes like this. No
Minister behaves like this. ... {fnterruptions)...

SHRI M. VENKAIAH NAIDU: | request the Chairman to go through
this and give me a ruling.

MR. CHAIRMAN: | will look into it..fnterruptions)...1 will look into it,

SHRI HANSRAJ BHARDWAJ:. Sir, | am only reminding our
responsibility--our responsibility, to the Opposition and to the Government,
both-- lat us learn from the Unitad States at least,--because you learn so
many things from them--they consolidated not only their national unity but
also the international unity. That was why they started.

| am now giving you the events; | am not charging the
responsibiiities, very heavy, delicate and precarious. | am telling you events
after events where we have, some how or the other, not done owr
homework properly.  Sir, | start from Kargil. Our Armed Forcas wanted o
cross the LoC. The Prime Minister declared, "No, we will not cross the
LoC!" That was the best opportunity to do sofnathing because they had
occupied our territory. But they were allowed to go because Mr. Clintom
imterfered and said, "Let the monkey go from your back!" It is a fact, Gir,
We have the cassette of Mr. Clinton with us. You can see it for your
information. So well he said, *We score a diplomatic victory as weill as a
victory."  ...{nlerruptions)... But, after the Kargil war, what happened?
Badamibagh Cantonment was attacked! You check your records. There
was an 1B report that something would happen. And the Cantonment was
attacked! Then came the most humiliating incident. Nepal which was a
friendly country, was used as a hijacking place for our pltane! And
Commander Saran told us so many things, that, after Amrltsar, it was
allowed to take off. Thereafter, the humiliation came in Red Fort; thereafter
it came in Srinagar Assembly; then, it came at the Alrport, and finally, it
rdached here, Are we not entitied tOo express our agony? Are we not
entitled to know from the Government what they have been doing all these
days and what their preparations were. We had nof been agitated 1o this
extent earlier. Because, now, it comes 10, what was, yesterday, described
as the temple of our Parliamentary democracy, or as the mosque or the
church of our democracy, we are seriously concerned, Sir, and | repeat it to
them, we are not sycophants of this Government, we are the. critics of thie
Government, we are legitimately, because, as | said, the Qpposition is
meant for this purpose, to correct the errors of the Government, If there is
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no Opposition, then all sorts of things can be done, and nobody to check.
And, therefore, you have been doing all this to us., Sir, | am putting this
question because nothing is revealed in the Home Minister's statement
about the preparations between these events. On the diplomatic front: what
have they done on the diplomatic front after Kandahar? This very
gentleman, who is now the Head of the Jaish-e-Mohammed, or whatever
organisation it is, was 1aken in an aircraft by the Minigter of this Government
and was handed over to the people there. And he is organising terrarismil
Was it not a wrong decision that a terrorist of this dimension was given
away just for the asking? We did not agree on Maqgbool Bhatt, This very
country saw; there was a threat, and there was a lot of pressure to hand
over Magbool Bhatt, but our Government did mot do it. And he was
hanged and executed in Kashmir. Therefore, when you send wrong
messages, we are taken as a soft Statet

Let this Government resolve-- we arg all with you--that we wilt not
henceforth be treated as a soft State. What is the use of speaking like this
outdide, in public functions? Whenever you speak like this ocutside, in public
functions, you are giving your mind to the enemy. It has never been donse.
You check the records of Parliamentary History of India. No Home Minister
had ever spoken like this, aar ya paar, "We will cross the LoC". You check
the records of both the Houses. You said, *We will cross the LoC. This
is the final exhausthon of patience, We are going to aar ya paar®. It would
be much better, if you do whatever you like. But make your preparation.
Let the Government take decisions. Let the Cabinet take decisions. Keep
them secret and execute them. We all will applaud you on your success.
But you are not doing that. You are attacking us. Then, you mislead the
people of this country saying that these are the fellows who are not
cooperating. How long will we go on hearing these rhetorics? We are
entirely with you, with the Goveinment, in this hour of crisis. But whenaver
you faiter, we will not hesitate in criticlsing you, whether you like it or not.
Therefore, on the diplomatic front what have you done? You had called the
Palkietan High Commissioner. But how many people are employed by the
Paldstan High Commission in Delhi? Have you ever assessed that? Do
they vary? Who are they? You could have, at least, withdrawn part of your
High Commissicn from Pakistan and forced them to withdraw all these
felows who are indulging in all this espionage work. You have not done
that, | am not attacking the investigation of this case because | know much
more about what is happening in Delhi. | will not say those things because
® is a0t in the national interest. All these felows have been roaming fresly
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in the streets of Delhi because there is no intelligence network to detect
such persons. Your own investigating agencies will tell you what type of
work they are doing freely. Some of them have been indulging in some sort
of quarrels in Timarpur, Kingsway Camp and alsewhere. People now tell us
that these fellows were fighting with them; they were heavily armed and all
that, and nothing was done. Is it not the job of the Government to set up a
proper network of intelligence in these areas, where these fellows, who are
cooperating with these terrorist outfits, are known? Therefore, we are
suggesting to you to keep a watch. You have not done anything on the
diplomatic front to discourage Pakistan or its High Commission, We
endorse what the hon. Home Minister has stated in his statement. | am
vary happy to hear such a statement from him and you should not raise any
objection when | read it. We should make a resolve, particulary, our frisnds
from the ruling party. The Home Minister has said, "The only answer that
satisfactorily addresses this query is that Pakistan - itself a product of the
indefensible Two-Nation Theory, itsslf a theocratic State with an exsremely
tenuous tradition of democracy - is unable to reconcile itself with the reality
of a secular, democratic, seif-confidant and steadily progressing India”. It is
here our salvation lies. We have to be secular. We are very happy that it
comes from the mouth of the Home Minister because it goes much against
the picture that the people outside the country have. This is my grievance
and this is where | want to correct these leaders on their face value. Such
a meassage that anyone of us believe in a theocratic India should not go. |t
is here we are happy. This is a departure from the common image of the
Home Minister. Therefore, we endorse the view that the only answer 1o
terrorism is a secular, a democratic and a vibfant india. Thank you.
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[19 December, 2001] RAJYA SABHA
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RAJYA SABHA [1e December,2001)
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[19 December, 2001] RAJYA SABHA

1.0Q0 p.m.

wmmmwlmaﬁﬂimﬁ

AR
mRE % fow B e & oy o, 9 aw o R avw and £, o
wien A ¥ 2w 5 wBwr § www Om, 0 A7 e $1 w9 A agw v
t| sm won @ e B T & ek & ang i, 7 emie
i ol Y, S o W 20 R S ow R o

o
sh ol el (e RBwy . G A, T ot R R dftm @y
e uen W o f AR |

199



RAJYA SABHA [19 Decembaear,2001]
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PAPERS LAID ON THE TABLE (Contd.)

STUDY TOUR REPORTS OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS
SHRI B.P. SINGHAL (Uttar Pradesh): Sir, | beg to lay on the Table
a copy each (in English and Hindi} of the Study Tour Reports of the
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